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CET^ITRAL AoniN ISTRATIVE TRIBUNAL, PRINCIPAL 8 EW CH

NEU oaHi

O.A. No. 1296/95

N BU Delhi, d? tad the 14 th Decanber, 199 5

HON'BLE HR. S.R. AOIGE, HEMBER (A)

HON'BLE OR. A. \/EDAVALLI, PIE^BER (3)

Shri satya pal,
s/o Shri naiook Chand,
Wo II-b/4, pusa,
I «A .R«I. ,
N eu Delhi .

2, Shri Hans Raj Shapna,
s/o Shri Bali Ram Sharma,
r/o 18.3, Katra Napak Chand,
Subzi nandi,
Delhi. ' ■ APPLICANTS

(By Advocate; Shri P^.L, Him roth)

\/ERSUS

1. The Director General,
Indian D^ncil, of Agricultural Research,
Krishi Bhauian,
Neu Delhi-1100 01,

2,, The Oirecto r,
I,A,R.I,, Pu sa ,
Neu Delhi-11 0012.

3. Shri Surinder Kumar,
Of fg. Sup dt. (.A& A) ,
Under Chief finance & Accounts Officer,

■  I.A.R.I. Neu Delhi-110012.

4. Shri 3.K. Guiati,
Offg. Supdt. (A&A),
Directorate of I.A.R.I.,
Pusa, Neu Delhi-11 0012 ,

5. Shri Suresh Kunar,
Offg. supdt. (A&A),
Directo rat a of I.A.R.I.>
pusa, -.7; -:'.
Neu OBl hi-l1 0012. RESPONDENTS

(None appgarecj)

ORDER (ORAL!

BY HJN'BLE fl R. S.R. A DIG E. n ETIB ER (A)

Shri. Him roth presses PIA-2959/95 for

PpQ,r["i;Ssion to the. bppli can t to uithdrfu the 0 ..Aj. and
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accordingly this O.A. is dismissed as uithdraun^.W>^v./<
C 6
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(DR. A. VEOA^AALLI)
Member (3)

( S.R. A DIKE)
Mgnber (A)
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